
T(HIGH COURT OF ASSAM, NAGATAND, MIZORAM AND ARUNACHAT PRADESH)

From NO. H -06 4 99
24 IA

To,

Shri Utpal Rajkhowa
Registrar (Vigilance)
Gauhati High Court
Guwahati

The Legal Remembrancer, Assam
Cum Secretary to Govt of Assam
Judicial Department
Dispur, Guwahati-6

Dated Guwahati, the 12*;6n, ary, 2024Permission to avail Leave Travel corL..-ioi (LTc) "
Letter, dated tO.Ot.2O24

With reference to the above, I am directed to inform you that ShriBidyut Medhi, Joint Secretary, Judicial Departmeng Oispur, Guwahati has beenallowed to avail LTC for the block period of ZOZiZiii, totravet to Kashmir(from Gulmarg to Srinagar, pahalgam and Gulmarg, Xurnrir. and return) alongwith his wife Smti. Moitrayee. Deka (Subject to frfhf f ing .rit.ria as dependentfamfly member), w.e.f . 72.01.2024 to i6.ot.2oz+, ii tn shortest possibleroute, as per existing Rules.

Shri Medhi, may be informed accordingly.

Thanking you,

yours faithfully,

sJl-
REGISTRAR (VIGTIANCE)

. oatea l2L lanuary, 2024

Sub:-
Ref:-

Sir,

Copy to: -
2 L

1. The principal Accountant General, (A&E), Assam, Guwahati for information.2. Shri Bidyut Medhi, Joinr.Sec*t..V,':*tiiili O"p"hr"ra, Dispur, Guwahati_6
^ for information, with reference to his letter, Oit"J f O.of .zOZ+.3' The Joint Reqistrar (Finance), c.rtatii-[ti ior.t, bu*unuti for informationand necessary action.

w4l The Project Manager, Gauhati High court, Guwahati for information withrequest to take necessary steps f6r rpro.iing-ihii i.ner in officiar websiteof this Hon,ble Court.
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